NATIONAL COMPANY LAW APPELLATE TRIBUNAL
6TH FLOOR, EZHILAGAM ANNEXE BUILDING, CHEPAUK, CHENNAI, TAMILNADU
DAILY CAUSE LIST DATED 12.08.2022 (FRIDAY)
CHENNAI BENCH (VIRTUAL MODE)

10.30AM

In the Court of Hon’ble Mr. Justice M. Venugopal, Member (Judicial), and Hon’ble
Mr. Naresh Salecha, Member (Technical)

For Orders
S. Case No. Name of the parties Counsel for Counsel for
No. Appellants Respondents
1. IA No 584/2022 Chinna Rao and 3 Ors Ramaswamy Venkata Sivakumar
Meyyappan
In v yyapp
Comp App (AT)(CH)(Ins) No. | V.Venkata Sivakumar
269/2022
2. IA No 585/2022 R Prabhu & anr Ramaswamy Venkata Sivakumar
Meyyappan
In Vv yyapp
Comp App (AT)(CH)(Ins) No. | V.Venkata Sivakumar
269/2022
For Admission (Fresh Cases)
S. Case No. Name of the parties Counsel for Counsel for
No. Appellants Respondents
3. | Company Appeal(AT)(Ins) No | Pace Biomedical Harikumar G Nair
288/2022 & 606,607,608/2022 | V
Bijoy Prabhakaran Pulipra
4, Company Appeal(AT)(Ins) No | S.C.Brother Lorry Transport Dinesh,
289/2022 Service P.M.Kathir
Vv
Resolution Professional of Empee
Distilleries Limited
Mr.S.Rajendran
Part Heard
S. Case No. Name of the parties Counsel for Counsel for Respondents
No. Appellants
5. Comp App (AT)(INS) V.S. PALANIVEL APR Associates Prerna Khatri - A.K.

No.336/2021

\%
P SRIRAM CS
With

Mylsamy& Associates




6. Comp App (AT)(INS) V.S. Palanivel APR Associates Prerna Khatri - A.K.
No0.339/2021 Mylsamy& Associates
(IA NO 701& 702/2021) v
P Sriram
With
7. Comp App (AT)(INS) V.S. Palanivel APR Associates Prerna Khatri - A.K.
No0.343/2021 Mylsamy& Associates
(IANO 709, 711&710/2021) v
P. Shriram CS Liquidator M/s. Sri
Lakshmi Hotels Pvt. Ltd.
8. Comp App (AT) (INS) No. Omkara Assets Reconstruction Pvt | S. Rama S. Chidambaram for R1
35/2022 (1A No. 68/2022) Ltd Narayanan
\
ECI Infra Towers Company P Ltd
&Anr
For Admission (After notice)
S. Case No. Name of the parties Counsel for Counsel for Respondents
No. Appellants
9. | Comp App (AT)(Ins)/242/2022 Ideal Surgicals Harikumar G Nair
(IA NO 516/2022, IANO
515/2022, 1A NO 514/2022) v
Bijoy Prabhakaran Pulipra
For Hearing
S. Case No. Name of the parties Counsel for Counsel for Respondents
No. Appellants
10. | Comp App. (AT)(CH)(Ins) Cochin Pharma Hari Kumar G Nair Bijoy P Pulipra-R1 Pradeep
No. 98/2021 v Ramalinga VA Joy
. Abhirami Dinesh-R2
Bijoy Prabhakaran

Pulipra&another
WITH




11. | Comp App. (AT)(CH)(Ins) Oriol Health Care Hari Kumar G Nair Bijoy P Pulipra-R1 Pradeep
No. 99/2021 v Ramalinga VA Joy
.. Abhirami Dinesh-R2
Bijoy Prabhakaran
Pulipra&another
WITH
12. | Comp App. (AT)(CH)(Ins) Rathnam& co Hari Kumar G Nair Bijoy P Pulipra-R1 Pradeep
No. 100/2021 v Ramalinga VA Joy
.. Abhirami Dinesh-R2
Bijoy Prabhakaran
Pulipra&another
WITH
13. | Comp App. (AT)(CH)(Ins) Universal Pharma Distributors | Hari Kumar G Nair Bijoy P Pulipra-R1 Pradeep
No. 101/2021 v Ramalinga VA Joy
. Abhirami Dinesh-R2
Bijoy Prabhakaran
Pulipra&another
WITH
14. | Comp App. (AT)(CH)(Ins) Advanced Medical Hari Kumar G Nair Bijoy P Pulipra-R1 Pradeep
No. 102/2021 Technologies Ramalinga VA Joy
\% Abhirami Dinesh-R2
Bijoy Prabhakaran
Pulipra&another
WITH
15. | Comp App. (AT)(CH)(Ins) Bruklyn Associates Hari Kumar G Nair Bijoy P Pulipra-R1 Pradeep
No. 103/2021 v Ramalinga VA Joy
. Abhirami Dinesh-R2
Bijoy Prabhakaran
Pulipra&another
WITH
16. | Comp App. (AT)(CH)(Ins) Varghese & Co Hari Kumar G Nair Bijoy P Pulipra-R1 Pradeep

No. 105/2021

\%

Bijoy Prabhakaran Pulipra&
another

WITH

Ramalinga VA

Joy
Abhirami Dinesh-R2




17. | Comp App. (AT)(CH)(Ins) TopcareSurgicals Hari Kumar G Nair Bijoy P Pulipra-R1 Pradeep
No. 106/2021 v Ramalinga VA Joy
.. . Abhirami Dinesh-R2
Bijoy Prabhakaran Pulipra&
another
WITH
18. | Comp App. (AT)(CH)(Ins) Orlem Pharm P Limited Hari Radhakrishnan Bijoy P Pulipra-R1
No. 149/2021 G. Derrick Sam
\% Pradeep Joy -R2
PVS Memorial Hospital P Ltd Ankita Paul-R3
& 2 others
WITH
19. | Comp App. (AT)(CH)(Ins) Pharmacon Harikumar G Nair Bijoy P Pulipra-R1
No. 191/2021 Ramalingam VA
v Akhil Suresh Jeslin | Pradeep Joy-R2
Bijoy P Pulipra RP of PVS Dolly Mathews
Memorial Hospital P Ltd &anr
WITH
20. | Comp.App (AT)(CH) (Ins) St. Antonys Medical Hari Radhakrishnan R1 & R3-Served on
No. 203/2021 Distributors G Derrick Sam 25.09.21
\% R2-Served on 24.09.21
PVS Memorial Hospital Pvt
Ltd & 2 Ors
WITH
21. | Comp.App (AT)(CH) (Ins) Syenery Associates Harikumar G Nair Bijoy Prabhakaran Pulipra
No. 206/2021 v Ramalingam VA R1
. Pradeep Joy-R2
Bijoy Prabhakaran
Pulipra&Anr
WITH
22. | Comp App (AT)(CH)(Ins) No. | Gravity Healthcare Harikumar G Nair Bijoy Prabhakaran Pulipra

232/2021

\%

Bijoy Prabhakaran

Pulipra&Anr
With

Ramalingam VA

R1
Pradeep Joy-R2




23. | Comp. App (AT)(CH)(Ins) ABC Medical
No. 273/2021 (1A No.
592/2021 & 593/2021) v

Bijoy Prabhakaran Pulipra RP
&Anr

Harikumar G Nair

Bijoy Prabhakaran Pulipra
R1

24. | TA No. 54/2021 (Comp. App | RKKR Steels P Ltd

(AT)(Ins)No. 473/2020)
Vs

Ramakrishnan Sadasivan
Liquidator of Surana Industries

Kartik Malhotra

J. Manivannan

Ltd
25. | TANo.116/2021 PVL Koteshwara Rao U.K.C.A Partners D. Bharati Reddy
\%
(Comp App Gautam Singh
M/s Grandhe Developers Pvt.
(AT)(Ins) No.750/2020) Ltd. Ytharh Kumar
Copy to:

1. Notice Board
2. Website: www.nclat.nic.in

For Assistance,
1. Asst Registrar -PH No.: 044-2888 0504
2. For VC Link - nclatchennai@gmail.com

By the order of Hon’ble Member (J)

(Chennai Bench)
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